CENTRAL ADMINIS ¢ TRIBUNAL
ALLAHABAI) BEH@;‘_ 2y
ALLAHABAD |

Original Applicntion No. 916 of 2006

Tuesday, this the 08" day of __ September, 2006

SR
:

Hon'ble Mr. P, Chatterji, Member (A)

Pappu Lal, Son of Late Sri Birtn, R/fo Village Singhpur, P.O.
Sarnath, Districi Varannei,
Applicant
tBv Advocate Shri B.B, Singh}

Versus

1= Union of Indin through Secretary Horticulturist and
Archaeological, New Delhi.

2 Director Genera! of Inding Horticulturist and Archaeslogicnl
Survey of tndin, New Delhi

o The Deputy Superintendent Horticuliurist Archaeological
Survey of ipdin, Horficutiurist,

Division No.1 Taj Mahs!, Agra-282001.
Respondents

By Advocate Sri Saumitra Singh }

ORDER

The apphcant m this O A has requested for Gmnl?ﬂs 10 “L A
appomtment after the death of his father, who was w orking :
Chowkadar with Archaeological Survey of India, S rns t?'fr
The father of the applicant died on 31.05. -‘1004--- ,
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authority of the request for caﬂipassi nafe

Capnomtment
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was considered on relaxation ground and after considering, the case of

the applicant was not found fit for approval .~
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2. Learned counsel for the applicant says that request h f.;nr
rejected without assigning any reason and therefore, the applicant is
aggrieved by the impugned Order. *

33 In view of the above, this O A is disposed of at the admission
stage itsell wath direction to respondent no 3 1.e. Deputy Superintendent,
Horticulturist, A.S.1., Agra to consider and dispose of the request of the
applicant for compassionate appomiment, explaining the reasons and
grounds on which the case could not be approved for compassionate
appomtment, within a period of 2 months from the date a certified copy
of the order 15 produced betore him. No order as to cost.
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